Central Administrativa Tribunal '
Principal Bench, New D21hi.
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OA Ng.. 1834 of 1988
16 December 1588

1. shri CP Singh s/e Shri Kishan lal
152, U.5.8. Mandswali Sajalpur, Delhi.

2, Suresh Kumar Kathuria .
' s/o shri Vir Bhan Ksthuris
< 3/13 Railuay Colony
: Kishanganj,
‘Delhi.

3.. Gajinder 9ingh
S/c 3hri Shanti Sarcop
T.T.E. Delhi.

A ica
Nena were prasent Applicants

Versus
1. Union of lIndia through
’ its Secretary
Ministry of Railuways
New Delhi.
2. General Manager :
: Northern Railuay S
Bargda Houss, :
NEL:J Dalhio
30 D'R;MO
Nerthern Railway A
New Delhi, Respondsnts
By Advocats Shri RL Dhauan
GRODER
'“ﬂj- shri C J RUOY ngmbar (J)

For the sake aF dppllcantjthl case has basen kapt
en beard. Ng 1nta:sst is being shown by the applicants
ner their-anecates are present, The case is an gld gne
ceming since -1988. Th%refmrs,'the case is diSmissbd
fer defaullt for 'ne cests.
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(P.T. THIRUVENGADAN) (C/BoY)
Membar (A) , Member(J)
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